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BttftHHitga occulted by Ford Foundation 
In t»au

lfi27 SHRI VAYAI JVR RAVI 
SHRI SHASHI BHUSHAN

Will the Mimsler ol FINANCE bo 
pleaded to state

(a) the total number of buildings 
the Ford Foundation has taken on rent 
in India during the last three years;

(ii) how many of them belonging to 
Government officials and service per­
sonnel; and

id) the number ol houses they 
vacated during this period and the 
total number of houses they still 
occupy?

THE MINISTER OF FINANCE 
{SHRI YESHWANTEAO CHAVAN)'
(a) Fourteen;

(t>) One;

(c) The Ford Foundation has vacat­
ed 58 houses during the last three 
years It is now in occupation ol 33
hpiifips.

(R* in m m )

1968-69 1969-70 1970-71

1. * Assets in 
India 12,34-a »4»n*5 14*68.6

a. •T',rn-over/
Sales «w 8*a J5.35-6 iM 8 a

3. *GroMProfits 33.3 39.9 53.0

Expulsion of UJ5, Peace Corps
Volunteers from Haryana State

1629. SHRI TEJA SINGH 
SWATANTRA:

SHRI N. K. SANGHI:

Will the Mimstei of FINANCE ha 
pleased to state:

(a) whether Haryana Government 
havs expslled the U.S. Peace Corps 
Volunteers from that State;

fb) if so, the causes thereof; and

(e) whether any other State also 
wanted to do away with the services 
of U.S. Peace Corps?

Production of foreign coutroUefl 
companies

1628. SHRI GADADHAR SAHA: 
Will the Minister of COMPANY 
AFFAIRS be pleased to state the total 
assets in India, turn over and gross 
profit of foreign controlled companies 
year-wiae, during the last three years.

THE MINISTER OF COMPANY 
AFFAIRS (SHRI RAGHUNATHA 
REDDY): The value of total assets, 
turn-over and gross profits in India of 
foreign companies as defined under 
Section 591 of the Companies Act, 
1936, during the 'art three years are 
given below:—-

' *Rdates to 5M oat of 541 companies at

THE MINISTER OF FINANCE 
(SHRI YESHWANTRAO CHAVAN):
(a) Haryana Government requested 
the Government of India in March
1972 to withdraw U.S. Peace Corps 
Volunteers from that State.

(b) Haryana Government felt that 
these volunteers were no longer 
needed,

(c) The Government of Kerala re­
quested the withdrawal of U.S. Peace 
Corps Volunteers In 1987 and the 
Government of West Bengal requested 
the cancellation of all pending re­
quests for such volunteer^ In 1989.

work in India as on H-3*X97-2» The re* 
t9 companies have only globs' accounts and do not have separate a&etttit 

 ̂ a respect of their Indian business.




